FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

REACHNET CABLE SERVICES PRIVATE LIMITED OPERATING IN MEDIA AND
PUBLISHING UNDER CABLE TELEVISION AND DTH

AT

UNIT NO. 41A/44, LEGACY BUILDING, 4TH FLOOR 25A SHAKESPEARE

SARANI KOLKATA - 700017, WEST BENGAL

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SR. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & CIN/ | NAME: Reachnet Cable Services
LLP No. Pvt. Ltd.
PAN: AAGCR8716B
CIN: U64204WB2012PTC180335
2. | Address of the registered office Unit no. 41A/44, legacy building,
4th floor 25A Shakespeare Sarani
Kolkata — 700017 West Bengal
3. | URL of website No website
4. | Details of place where majority of fixed assets are As per the Balance Sheet.
located For more details contact on:
cirp.rechnet@gmail.com
5. | Installed capacity of main products/ services NA
6. | Quantity and value of main products/ services sold in NA
last financial year
7. | Number of employees/ workmen 17 Employees
8. | Further details including last available financial 31% March, 2018
statements (with schedules) of two years, lists of https://ibbi.gov.in/en/claims/front-
creditors are available at URL: claim-details/20324
9. | Eligibility for resolution applicants under section For Detailed EOI and eligibility
25(2)(h) of the Code is available at URL.: criteria, please contact on:
cirp.rechnet@gmail.com
10. | Last date for receipt of expression of interest 26-02-2025
11. | Date of issue 01_‘ provisional list of prospective 08-03-2025
resolution applicants
12. :_isaft date for submission of objections to provisional 13-03-2025
13. Date_ of issue of final list of prospective resolution 93-03-2025
applicants
14. | Date of issue of information memorandum, evaluation
matrix and request for resolution plans to prospective 28-03-2025

resolution applicants



mailto:cirp.rechnet@gmail.com
https://ibbi.gov.in/en/claims/front-claim-details/20324
https://ibbi.gov.in/en/claims/front-claim-details/20324
mailto:cirp.rechnet@gmail.com

15. | Last date for submission of resolution plans 27.04-2025
16. | Process email id to submit Expression of Interest cirp.reachnet@gmail.com
17. | Details of Corporate Debtor’s registration status as Udyam Registration No.: UDYAM-
MSME MH-18-0001329
SD/-
CA BHARATI MANOJ DAGA
Resolution Professional
For Reachnet Cable Services Private Limited
Date:11/02/2025 Reg. No.: IBBI/IPA-001/IP-P-01963/2020-2021/13070
Place: Mumbai AFA No.: AA1/13070/02/311225/107325

Valid till: 31st December 2025


mailto:cirp.reachnet@gmail.com
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WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

PASCHIM BANGA GRAMIN BANK Industrial and Prudential Investment Company Limited
Registered Office: B/1/B Diamond Harbour Road, Kolkata Y00 027
(A Govt. Enterprise) CIN: LESSSIWR1913PLC21 8486
H. 0. : Natabar Paul Road, Chatterjee Para More, Tikiapara, Howrah-T11101 Telephone no.: 033 4013 3000 E mail id : contact@industrialprudential.com Website: www.industrialprudential com
SURI REGIOMAL OFFICE : Yoshoda Bhaban, Near Surl Busstand, Surl, Birbhum, PIN-731101 Sta : : : . :
: : ? 2 ndalone and Consolidated Unaudited Financial Results for the Nine Months ended 31st December 2024
Mobile : 91-9955456890, 9955486165, E-mail : pbgb-suriro.rm@pbgb.co.in {Rupees in Lakhs)
: Standalone Consolidated
POSSESSION NOTICE (for Immovable Property) Appendix IV [Rule 8(1)] s, Particulars Quarter ended Mine months ended | Year ended Quarter ended Nine menths ended |Year ended
Whereas, The undersigned being the authorised Officer of the Paschim Banga Gramin Bank, under the securitization and pha; ”_13,“5‘&?.'" E’gﬁ?ﬁr ”;HEE? I:I;;; Bﬂi‘fr ”;1“555’ ﬂ,“{';?, ”f,‘ﬂ?:' 3‘;5'}'5‘2"1" : u;ﬁ; '1’3&"? uﬁf“ﬂ::b:r “;1“1'33? 3:*“535'4
rEEEI'“ﬂ*“:;:iF% of ﬁ:;f‘"'::'? 3:3'3;5 f‘F"ti E“fﬂ’ﬂﬂ;"*“;eﬂf 5-5{'3“"'!15' mtﬂrﬂﬁgf*clt- EU?UQE[E"F* i”ﬂg‘;‘ﬂéﬁﬂ Trﬂﬂ‘;‘muﬂfl'g;ﬁfﬂﬂ 1%'"%‘1'3; [(Unaudited)|{Unaudited)|(Unaudited) |Unaudited) {Unau&ﬁ?d“} " (Audited) | {Unaudited) T['JEEEEi?ad}quﬂaudltedp¢u'ﬁ§d&had:| {Unaudited) | (Audited) |
BeCion Mg Wil MRS o O B SECUN ¥ Imarest (2n orcementy riles, I55L e1TEEn olice L3 meniicane . i .
below and calling upon the Barrowers to repay the amount mentioned in the natice within 60 days from the date of receipt 1. | Tolal Bevenua ffom iperat!nns 15828 | 1696.448 1,64.47 ] 198463 16.72 .56 17,3046 1,68.26 JRZ0H] 1.64.47 g,72.13 5.A7.56 6.05.46
of the said notice. The Bomower having faded to repay the amount, notice is hereby given to the Borowers and the public in 2 r&&gg&g;@mﬂn; gmﬂ
general that the undersigned has taken possession of the property described herein below in exercise of powers conferred on extracrdinary itams) 12649 | 167439 | 14072 180115 | 161858| 1650.27| 1.2848| 35188| 14072| 58865| 49358 52527
himther under Section 13(4) of the said Act read with Rule 8 of the said Rules as per fhe dales shown against the Bormower, 3. | Met Profiti(Loss) for the pericd befare
The Borrowers in particular and the public In general are hareby cautioned not to deal with the property and any dealings with tax (afler exceptional andlor
the property will be subject to the charge of the Paschim Banga Gramin Bank for the said amount and interest therecn, The exiraordinary items) 12848 | 16,7430 | 14072 180115 | 161858 165027 12849 3-55-39] 140,72 58865 ( 48358 5,25.27
Borrowers attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to 4. | Share of Profitloss of associatas - - - - - —i 13,2583 146758 10,79.85) 3r.58.32 33,1434 44.97 .44
redeem the secured assets. 6. | Net ProfitliLoss) for the peniod after
N d Add f 1) Demand Notice Date m[argﬂlm.féiarmlanmr 12658 | 166680 | 1.14:79| 189185 | 1544.12| 1573.36| 14.58.21| 1821.86] 11.94.44| 433767 | 3723351 | 404585
1| ame an FEess o x extracrdinary itams) 2HE 3665, s a1, 4 5T 58, 21, a4, 8 T 3733 A5 BE
No. Borrowers Description of immovable: Property 2) Possession Notice Date 6. | Other Comprahensive Income I
with Branch Name 3) Outstanding Amount (Met of Taxes) (43.33.14) | 336083 | 4631.97| 148761 | 98.58.27| 1004462 (4361.15)| 333281 46,1257| 14.01.41| 982304 | 109,94.19
: f. | Total Comprahensive Income far tha
4 |Borrower All that piece and parcel of land and building | 1) 04.10.2024 pheri-:ld ri[gdu??tﬁging rrngLféLush;] for
: ine pe amer tax ] an fheer
:" ‘"‘”‘“lfr H“‘.‘“E“E?f; #" g [CamEied bowon of Mouza- Chowhatta, JL |2 07.02.2025 Comprehensive Income {after tax) (42.04.58) | 502783 | 474676 | 33.79.48 | 114.0030| 12517.08|(200204) | 515467| 58.07.01| 57.30.08 | 135.57.45 | 159.40.04
nowar Hossain, Slo-5ahim Sk, | No 18, R Khatian No.- 3079, LR Plat No- 6718 |3) Rs. 6,74,753.00 (Rupees 8, | Equity Share Capital
alias Sayin:l Sokh, alias Sahin & 6710, measuring an area of 165 Satak, Mature Sin Lac Seventy Four {(Face "'.I'EII_!E Rs, 10/) 1,67.58 1,67.58 1,67.58 1,67.58 16758 1,67.58 1,67.58 1,67.58 1.67.58 1,67.58 1,67.58 1,67.58
Hossain alias Sahim Hossain f Land B PS Lab thin ADSR of Thousand Seven Hundred 9, | Other Equity 52 = = = —| 47585.34 — = - - — | 767,71.94
Vill & P.O- Chowhatta, Near Bus OF Land: Sagi, UNOAr =~ oeranpir, Mo ? Fifty Nine Only) as on 10.| Earning per Share
A istrict- Bi ' ; L - Basic and Diluted 767 99,46 B.B5 112.89 52 14 9388 B7.01 108.71 7127 | 25884 22278 295.13
Stand, P.§- Labpur, Dist- Birphym, | -20PUr. District- Birbhum, Property n the name | 5 ng ooy it interest ieusalibi _ | _ | | =Bt ] _
Pin-731201, West Bengal of Anoar Hossain, Morgage Deed No. 1998 oF | opornad in 10 30.06.2024) 1. The above is an extract of the detailed format of the quarterly financial results filed with BSE Lid. under Regulation 33 of the SEBI (Listing Obligations and Disclosure
Guarantor- Mr. Ujir Sk, Slo- Mr. 2002, Bounded By: Morth- Chowhatta-Labpur | and interest theraon Requirements) Regulations 2015.The full format of the standalone and consolidated financial results are available on the BSE Lid's website | hitp:iflisting.bseindia.com
Anoar Hossain-allas Wr Anowar. | ein o2, SOUlFyacant Sand of AUDDK WIS togethee wilh Incioental P fFlll'lrwl:«:\i, g.;:tl::ri E:ﬁﬂyrxﬁﬁz}e revggv::e?g:fa:ﬁgu ;fd?:i:;;ﬂ:ﬂee and approved by the board of directors of the Company at their repactive meetings held on
:z:f;:'; glti:dpféc:;:hﬂ?u;ﬂ cast- Fassage Ihen vacant Land Jiyarul Rahaman. | Expenses, Cost, Charges 10th February 2025 and the limited review of the same is carried out by the statutory auditors.
Babhrn PIE ?ﬁtél}.1 West B ] | West- Sk, Sufluddin Hague Bhandar, Iz, 3. This Statement has been prepared in accordance with the Companies (Indian Accounting Standards) Rules, 2015, as amended, prescribed under section 133 of the
irbhwm, . West Benga Companies Act, 2013 and the other recognised accounting practices and pullctefs to the extent applicable,
Loan Alc No. 12190510001120
Branch : Chowhatta
Company Limited
DANTA VYAPAR KENDRA LIMITED Place : Kolkata . . Sdk
CIN: L51226WE1382PLC035467 Dated : 10th February 2025 Chairman & Managing Director
Regd. Office : 1, Crooked Lane, Ground Floor, Room Mo, G2, Kolkata - 700068, Wesl Bangal, India

E-mail: dantavyapari@hotmail.com // Contact No.: 9073980831 /) Website: www dantavyapar.com
Statement of Unaudited Standalone Financial Results APEX ENTERPRISES (INDIA) LTD. HOWRSI QASES LMITED
For the Quarter and Nine Months Ended 31st December, 2024 16, Netaj Subhas Road, 4h Floor, Kolkata - 00001 st O i Lare, Botid Flane o Mo e
{All amount in thousand of rupees unless otherwise stated) F'h':'_“"v' H(033) 2210 F,&.E.'i",. Email - apexenterprsesindiallé@igmail.com ot Kalkata mu{r|55i. We:t Eangar. i
Quarter Ended Mine Months Ended | Year ended Website | www apekentarprisesitd.com CIM - LAT10SWB1225PLCGEM 2 Mohile Mo +01 'QHEDI'E#E'.HEI
:-L. PARTICULARS Dane}nﬁ:r i1, Eepietl.'l}‘l;:t 30, | December 31, D«Eﬂﬁ;ﬁﬁr 31, Da-:a-ir'r]?;r 3, “Ezrﬁgd“ STATEMENT OF UMAUDITED FINANCIAL RESULT FOR THE QUARTER AND NINE MONTHS PERIOD ENDED 318T DEEFH;!?“E:.L?;E; Email ; howrahgasesitd@gmail com; Website: www.howrahgases.com
i il i
{Un- Audited) | (Un- Audited) | (Un- Audited) | (Un- Audited) | (Un- Audited)| (Audited) - ; EXTRACT OF STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR THE
1 | Total income from operations (Net) | 4,348 08 5.B08.46 218526 | 13.08342 f.BE9.42 9.593.53 5 o o ]mﬁ;?ud: e mr?ummﬂ ; f:ﬂfm E'I;u:;nm QUARTER AND NINE MONTH ENDED 315T DECEMBER. 2024
2 | Met Profit { {Loss) for the pericd No. e Unaudied | Unaudied | Unaudied | Unowdted | Unsedted | Audiied || el L
befora tax, Excaptional and/or ’ Sl Particulars Quarter Nine Months | Year
wtracedinary |!EI::I'13| . 1.818.16 J444 13 {16817 5.597. 77 1174.249) 22103 1. | Bevenue from Operations . . . : - . M Ended _El"'F_"d Ended
3 Eﬂa{t Prl::."lt .'[{Lﬂussé far 1I':;e r.:-lan:'u:-»::lﬂ.II 2. | Gthar lncome (12266} | 15675 6,071 17,440 17,537 | 133430 Unaudited Unauditad Awdited
efore tax (after Exceptional andior i : g | 1 ;
Extracrdinary tems) 181816 3.444.13 (168.17) 5.597.77 (174.29) 231,03 ) TEI-J:;I Incame [12266)| 15ETS 6,071 7440 17537 | {33432 , 31.12.24| 30.09.24131.12.23131.12.2431.12.23] 31.03.24
4 | Met Profit { {Loss) for the period 4, GI5ES 1 |Total inrcome from
after tax (afer Exceptional &ndlor () Costof Materals consumed : _|operations (Net) _______|224.19189.48 |417.70| 615.01}939.57]1232.04
Extracrdinary itam:s) 1,380 57 257731 {168.17) &:186.92 1174.29) 149,48 () Changas in mventonies of fnished 2 |Met Profd ¢ (Loss) Tar the
9 Tﬂt‘?'??“ﬂﬂrﬁﬁmlm I_n-g;::-m; 1:15-_4' ihe poods, work-in-progress and slock-in-rade - . - i - N period (before taxExcaptional |[26.16) | 36.58 |241.30] 19.78 {27314 282,31
PEGCCLALORR) (COmprEng b .- (c) Employes benefits axpense 250 33 288 821 590 | 9,005 andior Extraardinary ilems)
Loss) for tve penod (after 1ax) and b ! > ¥ icill [ o g s ps e TraT
[nther GEH‘Ip-I’-EIhBI‘IE.i'.-‘-EIl:iI'IEEII'I'IEI {d] Finance Cost 312 3] 975 898 7104 2,235 3 |Mel Profitf{Loss) for ¢ ha.::uarlul:
(after tax )} i 36057 SRTTH {168.17) 4 18899 {174.29) [ 1.79,331 64 (&) Depreciation and amartisatian axpensa 5 g _ 15 E 17 belore tax [E1![Elr_ Exceplional |(26.16) 3658 |241.30] 19.78 127314 {72.80)
6 | Equity Share Capital AT 45060 | 4745080 | 4745080 | 4745060 | 4745980 | 4745060 (1) Power & Fuel Expensas ; : : : : : andior Extraordinary itams)
7 | Other Equity (excluding ig) Cther expenses azr| w2 | sar|  ams|  see| qaeaf| |* [NetProft/(Loss) forthe
RFevaluaban Resere) i ] i Q 0 | 44013862 5. | Totat Expenses 04 RAA 1760 2 505 1768 4 46 penod aller tax {atter
& | Earnings Per Share (befors and ' o : i y s M Excephonal andior [26.16) 28.22 |241.30 19.78 |273.14) (78 .52)
afier axtraardnary iters) B. | Profit[Loss} bafare i {3-5) (f3260 14,987 4 511 14,845 13,760 | (37874) Exivsiordingc lens)
(net annualised) 2 7. | Tax Expenze ' (1) | (2473 - | 7154) & |Total Comprehensive income
Basic & Liluted{Rs.] 0,287 543 ((035) 0,883 (03T .03 8. | Met ProfitiLoes) aftsr t2w for the paricd (6-T) (13,2600 14,984 6,754 14,845 13,768 | (30,724) for the period! (Loss)
Notes : 4. | har Comprahensive [ncome (nat of fax) - - - - - - feamprising Profit/ (Loss) tar
1) The above Un-Audited financial results for the Quarter and Mine Months ended on 31.12.2024 were reviewed by the Audit 10 Tolal Comprehensive Income Tor the period (B+3) (13,2600 14999 6,764 14845 13769 {30,724) the period (after tax) and
Commillee and have approved by the Board of Directors at thesr respective meetings held an 10,02 2025, 11, Pald-up equity share capital (Face Value of Bz, 10 each) 45204 [ BB | 3204 | B3204 23204 | 36,204 other comprehensive (26, 16]) |[46.46) [241.30] 18,78 |273.14[(148.24)
£) The Above is an extract of the demﬂaid format af Financial Results has bean filled with the Stock Excahange under Regulation 12| Othar Exuity {26.30,340) income {after tax)}
33 of SEBI LODR) Regulations, 2015 and availabée on Company's website Mtp:fwww.dantavyapar.com 13} Eamings per Share (EPS) - (Face value of Rs. 10/- sach) & |Equity Share Capital A50.001520 00 | 320 00l 320 00 320,001 32000
On behsalf of the Board of Directors [not-annalised) (Ks.) 7 |Other Equity (excluding
For DANTA VYAPAR KENDRA LTD. - Basic 11.50) 1.70 077 1.BE 1 6B (%48 Revaluation Resarve) - - - - 5851.01
Sdi- : 3 ! :
- Diluted {1.50 1.70 0Fr 166 156 |  (3.48) 8 |Earnings Per Share (before
Ekta Agrawal - o alf t di il
Place : Kolkata Managing Director and after ex ra-:.ur_ nary iems)
Date : 10th February, 2025 DIN: 0136747 | | Notes LOOSATM Gl
' X - 1 These financial results have been preparad in accordance with the recognition and measurement principhes of Indian Accounting Basic & Diluted{Rs.) 082 [-1.45 | 7.54 | 0.62 | 854 | -4.63
- - Standards ("Ind AS") prescribed under Section133 of the Companias Act, 2011 3 read with the relevant rules issued thereunder and Notes:
4 3w Eﬁﬂn Bol BARDHAMAN ZONAL OFFICE NOTICE Wis 13(2) OF ther cither accounting principles generally accepted in India., 1) The above Un-Audited financial results for the Quarter and MNine Maonth ended
Bank of India . Holding No. 446, Amstrong Avenue, Sector -24, Bidhannagar, Durgapur- T13212 SARFAESI Act 2007 2 As the Company's business activity falls within and Is arganised as a single business segment, hence there are no separate on 31.12.2024 ware reviewed by the Audit Committee and have approved by
Rylativmslisp Seyord banking Phone no- 0342-2665703. Email - bardhaman. assetrecovery@bankofindia.couin i repartable segments as par Ind AS 108 on 'Operating Segment’, the Board of diractors at their respective meetings hald on 10.02.2025
i | 23 The Abowe i5-an extract of the detriled format of Financial results has bsen
A notica is hereby given that the following borrower and guarantor in the below mentioned cases has defaulted in the 3 '[he Net Worth ﬂfll.he mlvr'npan]r Is nagalive &s on 31st Eledcamber ?ﬂm' However, having regard e thsfinancial sugpor H"-'}',Im :Irrued with the Stock Excahange under Regulation 33 of SEBI LODR)
I'E'FIFI':II'I'I'IE'I'IE of FI'I-'I'Il'.iFIFIl al'Ld ||'|1'E|'E"51. of H'IE lﬂal'lfh'. f.F.IIf'Ili'l"!,l' D‘htﬂjﬂEd b'ﬁl' himiher fram tha Eﬂl’l[‘l and the |loan has bean |.|E||‘|-.E!-;Emer'l1. '.m Inar'll‘.‘-ﬂl Slﬂ1lliir'l'li£'1'1|=5: h&\lE hlil.ll.“-!l‘l IEE'EDEII'E 'i:'-ﬂa gi:!lng'{lilr'lﬂErl‘l b.EISIIS &Tﬂ tl?al- na aﬂjuﬂl‘l'ﬁ'ﬁl Are FE*:]I..III'EIj 1|:|| B Eeguiﬁtlc-ns, 016
classified as Non Performing Asset (NPAJ, The notice was issued to him/her under section 13(2) of Securitization and carrying value of assets and liabilites. Further, the management is irying for re-structuring andior merger. 3) The Financial results along with Limiled Beview Reporl, have besti posted on
Recanstruction of Financial Asset and Enforcement of Security Interest Act 2002 on hisiher last known addresses but 4 The company was originally regestered as NBFC. Tnerﬁaﬂer, due o Negaliva Nel Worth it had recatved ﬁE."Er'?jl reminders from the Company wabsile al hilp./howrahgases.com/™_Financial.aspx and can
wera ratumned unsarved and as such Borrower & Guaranior are heraby informed by way of this public noboe. Regerve Bank of India to achieve Net Cwn Fund al he required level, But due to losses, i could not attain the positive Net Own Fund be accassad by scanning the OR Code. -

: - — al the required level As such the NBFC Cerlificate had been surrendered in the yaar 2006, As on date of surrender the company was OE- bt o ke Board ot Dive il
51,| Name of the Borrowers/ Description of Date of Notice | 1, Sanctioned Limit having loanfadvances, Invesiment in Shares and Secuiriies for huge amount. In-spite of best effors it could not gel the prospective EAYE T o HowRAH GASES LIMITED
Mo “““ﬂﬂﬁi o Property/Security Date of NPA | 2 Amount of eutstanding buyer for the un-quoted securities, Due to Negative nel warth i could neither ralse fund by infusion of fresh capital nor could take a ' Sidl-Suresh Kumar Agrawal

uarantors wi thas steps for diverson business. However, the managament is in the process for exploring the scope for diversification and is hopeful for Flace - Kofkata _ Managing Director
1. |Borrower & Mortgagor : | EQM of the fiat in the name of Dipak | 29.01.2025 |1.TERM LOAN: the posilive cutcome in the near future. Fulure, the management is trying for re-structing andlor merger Date - 10ih February, 2025 DIN No. 00587622
Mr. Dipak Rakshit, 5o Mr| Rakshil situated at Rupnarayanpur Road |~ Rs. 18,37.000.00 A tle!.arrad tax has been Immmed by the Management annually, afmrdinglj,.- o provision for Defiéred tax has been considered
HCL Road  Paschim | on 4th floor measuring about 950 Sq.Ft. a : - 16,489,963, & Inrespect of valuation of Unquated equity shares, Dabentures, Optionally fully convertible debenture  Non cummuiative optionally INVITATION FOR EXPRESSION OF INTEREST FOR
Rangamatfa Po | Two Wheeler & a four wheeler parking Efp‘:g”ﬂfh“éa' damd”*; convertible preference share and Cummuslalive redeemabie prefirence shares, the Company has not conducted its fair valuation as REACHNET CABLE SERVICES PRIVATE LIMITED
Rupnarayanpur Bazar PS|space together with  proportionate notice e 7 ﬁqu"Ed I:.:,rINDf-.SIJIE-Q I;lnanmallnsir;nl;enl s il Caml 4 e of Fif hal OPERATING IN MEDIA AND PUBLISHING UNDER CABLE TELEVESION AND DTH AT
Chitarsngan Posschim | undivided shares of land All that the piece 18.01.2025)  with e abioue resLits have been reviewed by the Audlt Commities and appraved by the Board of Diracloes of the Company, at their UNIT NO. 414/44, LEGACY BUILDING, 4TH FLOOR 25A SHAKESPEARE SARANI
Bardhaman 713335, and parcel of vacant land measuring an st L meeling held on 8th February, 2025, . - _ ~ KOLKATA - 700017, WEST BENGAL
Narfia.of The Branch: area of 1062 (Ten point Sixty Two) i BT & Prewious periodyear figures have been regroupedirearranged wherever necessary o confirm 1o current period's groupings and (Under sub-regulation { 1) of regulation 364 of the Insslvency and Bankruptcy Board of India
Chitt ian B |; decimal of Bastu and appertaining to J.L arecn (@ . 0 classfcations, [Imsahvemcy Resolution Precess for Corporate Persons| Regulations, 2006)
ffiaramjan oranc . i p.a with monthly rest w=as Indi
No.-37, LR - Khatian No. 12676 and LR ttgathar. with penal| |7 Tewenbanyk ReladinThe DolcutaSlock Exdhange, et | = RELEVANT PARTICULARS
Khatian Mo. 12589, R.S. Plot No. 176, LR interest @  2.00% on or benaif of Board of Directors 1: | Mame of the corpoeate debior | MAME: Reachnet Cable Services Pyt. Lid,
Plot No 386, in Mouza Benagaria, ADSR p.a.over & above, Subrata Pal  Birendra Pandey along with PAN & CIN/LLP No, PAN: AMGLRETIGE
office at Kulli, P.3. Salanpur, Dist Place : Kolkata Director Director | ) | CIN:UB4AZ0MWEZDLZPTCLBO33E
Paschim Burdwan, West Bengal 713335 Dated : 08 022025 DIN-00016151  DIN - 00014087 2, | Ardress of the registored office Unit no. 414744, legacy bulking, 4 floor
Total area of flat 850 Sq.Ft., Carpel area 254 Shakespaare Saran Kolkata - 700017
720 {Seven Hundred Twenty) Sg.ft. | | vest Bengal
STABLE TRADING COMPANY LIMITED A WOl S A gasks

The steps are being taken for substiluted service of notice. The above borrowen(s) and or Guaranior (s} are hereby
called upen o make payment of culstanding amount within 80 Days from the date of publication of this notice, failing
which further staps will be taken after Expiry of 60 days from the date of acknowledgment under sub-sectiond) of
Saction 13 of Securitization and Reconstruction of Financial Asset and Enforcement of Secunty Interest Act 2002,

[ .l'|.-;-'. [y 1hr, "!IaLﬁ-El-:_:-lr.:Fil1|,ﬂ:t.
For more details contact on;
| cergrechnat®dmail.com

4, | Details of place whers majorty of

Regd, Office; 25, Sarat Bose Road, Fiat No, 8A, 8th Floor, Kolkata - 700020 fugd assats are locatad

CIN: LZT204WB1879PLCO32215 Website: www.slabletrading.in Email: secretarialfistabietrading.in
EXTRACT OF UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER / NINE MONTHS ENDED 315ST DECEMBER, 2024 Bl

. | mstalled capacity of main products,) NA,
Date: 10.02.2025 Authorised Officer (Rs. In Lakh excapt EP3) Serices
Place: Durgapur Bank of India YEAR &, | Quantity and value of main products/ | NA
! Particulars QUARTER ENDED NINE MONTHS ENDED ENDED | services sald in last financial year |
UNO METALS LTD 31.12.2024 | 30.09.2024 | 31,12.2023 | 31.12.2024 | 31.12.2023 | 31.03.2024 ;- e o Smplney “I‘“”‘ e ;L&Tﬂ”'ﬂfﬁm
Audited ¢+ | Bariner delfss incuding 1Bl adanable arcn,
CIN : L27209WB1984PLC038126 Total Income from cperations R4 01 2,381 82 444 5 257287| 24B296| 291897 far |nr'.'~|| %tal r"|r|r'|1l,.-=_l with schedules) | hi |'El:_..:_."l.'j!-I'|JIJI.E-:!-.r.I|"|.- enselaimsrant-claim
REGD. OFFICE : 1ST FLOOR, 37A, DR MEGHNAD SAHA SARANI, KOLKATA 700 029 Nek Profit for te pariod {before T, Excapional a of two years, 'r:m of creditors aro dertass,/ 203724
: : M diable at LIAL
EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE Extragrdinary items) 5433 | 232126 2923| 233235| 11sa08] 113 S R e e
QUARTER AND NINE MONTHS ENDED 31ST DECEMBER, 2024 (Rs. In Lakh) Nat Profit /(Lasz) for the period befons Tax (after urider section 2SN of the Code | cnlena, plaase contact on:
Sr ) Quarter Ended Nine Months Ended Year Ended Exceptions andior Extraordinary items o33 | 232126 2923 233235 1,184.09 s wailable st URL | GprechnetBgmalloom
Mol Particulars 31.12.2024 [ 30.00.2024 | 31122023 | 31.12.2024 [ 31.12.2023 | 31.03.2024 Net Profit /(Loss) for the period after Tax (aftar 10. | Last date for recaipt of expression of intarest | 26022025
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) |(Unaudited) | (Audited) E:"I:Epmn_d andéor El:[fﬂ:'rdlﬁﬁ'y' items) B210 2,301 78 7993 734012 119409 :I_]_ Date of issue of provisional list |:|f prospective resclution applicants | .ﬂﬂ-ﬂmﬁ
Total Income from Operations (6,733.64) | 36,418.35 | (4,462.69) | 37,531.98 | 922512 | 12,788.82 Total Compeehansive (ncome for the period {Comgrising | ] [T - 12| Last date for submissqn of objections o provisional list | 15032025
2 [Net Profit/ (Loss) for the period (before tax, Profit / (Loss) for the perlm}n;f'erTa::] and Other 13, Dt of issue of RTIHEVE. OGRS TS AU SO IR | SOt
Exceptional and Extraordinary items) (6,905.65) | 36,301.81 | (4577.26) | 37,126.60 | 8906.09 | 12,137.75 | [ Comprehensive Income (after Tax) ) 13,570.28 | 5,416.06| 54,839.45 | (18.745.97){111,521.72 | 95,303.33 14. ”“;“ of '“;f '*””f:w"l"'“”""“m” T u""’""“"‘“l‘": matix - 28022025
) . F i - T T s an ra::u.-e T res0iw IJI'IEEI"E-‘..I:II'.IT{EEIZI'E'E- Wi FREOHL I-Dl'l-EIE'IIIIII',-Ell'IE-
3 |Net Profit/ (Loss) for the period before tax, (after Paid up Equity E—*‘arE CEIJILEH iFa:E '.'.EILIE of Rs 10 each) EEE 35 ?E‘.E.Si“ ?EE 3“ .EEE .'15 .-:22 35 22235 5] Lﬂﬁ'ln.ﬂ.ﬂ ruraul:-wsaw:m rir re5::-|ut::.~r1 e ET-ﬂHDEE
Exceptional and EXtraordinary itemS) (6,90565) 36,30181 (4,57726) 37,12660 8,90609 12,13775 HE‘#ETV’E“E E:-'.Glulﬂll‘lg Revalualisn Reservas = - 1?1,1233‘1 15_ Fﬂ:.-'\-Eﬂl-g Elﬁa.- "J m gut"'\-'"[ [.I.FII'EEII:II'I |'_||' |r'|t.:_h.r'|_:|.5|: |:|r'|_'| 'EE‘:U_"!'_:'_‘E'E'""?‘" I:l:ll'l'l.
4 | Net Profit/ (Loss) for the period after tax (after Eamings Per Share (EPS) of Rs. 10/~ 2ach} an ket AT, | Detaits of Corparate Debitor’'s Udyar Fegistration Mo,
Exceptional and Extraordinary items) (5,163.06) | 30,264.56 | (3,053.60) | 31,945.93 7,043.40 9,430.54 Frofil {Not annuassad) 4020 | registration status as MSME . UDAM-BH 180001329
5 | Equity Share Capital (face value of Rs.10000/- each) |  469.20 469.20 469.20 469.20 469.20 469.20 Biasic and Diluted R
: ) . : Date:11/02,/2025 CA BHARATI MAND) DAGA
6 |Reserves (excluding revaluation reserves as shown in Noie: Place: Mumbal Besclition Protecsonal
the Balance Sheet of previous year) 47,020.39 1 Financial Resulls has teen pregared in accordance wih The Indisn Accounting Standards (*Ind AS") prescrited undaer section 133 For Rieachnet Cabile Services Private Lmiited
7 |Earning per share (Face value of Rs.10000/- each) of the Companies Acl 2013 read with the refiavan] rules swad thenunder, Reg. No.: IBBLIPA-DOLAP-P-O1963, 2020-2021 /13070
a) Basic (1,10,039.64)| 6,45,024.72 | (65,080.99) | 6,80,859.55 | 1,50,115.09 | 2,00991.88 | [ 2 The aboue is an estract of the cetailed furmat of Quarterly Financial Results filed with the Stock Exchange under Regulation 33 e e S Sedh
el g | j '] i F LS DECEmaser L 5
b) Diluted (1,10,039.64)| 6,45,024.72 | (65,080.99) | 6,80,859.55 | 1,50,115.09 | 2,00,991.88 of the SEBI (Listing Obligations: and Disclusure: Requirements) Reguistions 2015, The Tull Taemet of Wuarterly | Nine Months - '
— Financial REEEI:ELE.ETE‘ I::iam.-aular:;le n:l:-:g tha S;:n;thxn:haﬂg_a rhahs_-:tas ggn.;:f-mma.cnm and on the Companys’ wabsita
. VW, i nifin iegn ode
The above is an extract of the detailed format of Quarterly/ Nine Months Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI I Bl PR oAr s S .!;l i b . e, F E ADITYA BIRLA H‘“Eﬂ{ﬁ‘ EIHHIEA FIMHFEI L"‘T]TED
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/ Nine Months Financial Results are available on For Stable Trading Company Limited EA F I Tﬂ L E!m co: :' a 3"':': ﬁ“hp‘;'r: :ET’ ug:f-il 32: ?':fl é:
Stock Exchange Websites (www.cse-india.com) and Company’s website (www.investingjoy.com) Sdi- orparate Dffice - ?_Frl,”‘" oh Faim Nirkn kf' ik, Rt
For and on behalf of the Board Anand Garg CGHHI.G ENDUM / AEHI “h""i o3 Maharasara
Sd/- Place: Gurugram Director
Place : Kolkata RITU GOENKA Date: February 10, 2025 oiN -o7ase063 ] [This Referance to our Adverbisement regarding E-AUCTION SALE NOTICE ol
Date : 10.02.2025 Whole-time-Director Eorrower Mr. Sanjeev Gupta, Loan Account No. : ABFLKOLDSBO000066853 Published
DIN-00221995 it this Mewspager on Thursday, 08,02.2025, Please Consider the Reserve Price and

CORRIGENDUM EAST CUAST RAI LWAY Earnest Money Deposit per Flat As per below mantion:-
In th ' i f Property / ies Reserve Price | Earnest Money Deposit | Bid Incremant
-Pi r:,i: ;::’zﬂmal Eiﬁgi:}r CORRIGENDUM NO.- 02 TO pagig:urs (RP] {in T} ,J;glmmi]:ﬂ:II|| Amount [BIA) {in 7]
i Enfiad GlisF ed Tender Notice No. ETCECONIBBS2025002 | [iFar The Property Mo.| ¢ 36,00,000/ T 3,60,000/- T 25,000/-
miie puDiisne on Dt.: 08.01.2025 Fial “2A" On The 2% Floor| (Re. Thirty Slx | (Rs. Thrae Lakhs [{Rs. Twenty Five
09.02.2025, where the figures | |The following modfication has been | llot “Urmila Tower™ Lakhs Only) _!Sixty Thousand Only)| Thousand Only) |
should be read as Rupees in "ﬂl?_dﬁ HQEIFIFSL ﬂﬂj‘jﬁvﬂ 1;;&9' Notice| i . Property No.|.. &/-o0.000/- i ? 2,715,000/ 7 25,000/

- which may piease De noled. S o, ‘|(Rs. Twenty Seven  (Rs. Two Lakhs !
Lakhs instead of In Rupees. EETTNETEE e & Time of Closing of | |13t 28" 0n The 2% Floor| ™ Ly P Seventy Five |5 Twenty Five
the error is regretied Tender - of "Urmila Tower Thousand Only) |  Thoussod Ok Thousand Only)

As Published "‘-"““'ﬂ"'ﬂﬂ;ﬂ:ﬂ;ﬂ As| |other Terms and Condition will remain the same.
21.02,2025 02,2025 ; it . .
Place: South 24 Parganas, West Bengal Sl
e ut 1200 Hrs. | Inate - 11.02.2025 Authorised Officar, ADITYA BIRLA FINANCE LIMITED
or delails pleasa wvisit websile:
wwwireps.gov.in
Chief Administrative Officer (Con)f
PR-152/CHI24-25| Bhubaneswar

N For All Advertisement Booking
N\ Call : 9836677433, 7003319424
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CORRIGENDUM

proparty d PUNBABA3TS80392
has withdrawn for E-auction
schaduled for 12.02. 2025 and &
auction reschadula for 13.02_2025
and

Companies Act, 2013 and clause (a) of
sub-rule (5) of Rule 30 of the Companies
(Incorporation) Rules, 2014
AND
In the matter of
WAYMO IT SERVICES INDIA
PRIVATE LIMITED

advertisement in
manner whatsoever.

any

SERVING CUSTOMERS WITH A SMILE

Whereas you the below mentioned Borrower's, Co-Borrower's, Guarantor's and Mortgagors have availed loans from Jana Small Finance Bank Limited, by mortgaging your
immovable properties. Consequent to default committed by you all, your loan account has been classified as Non performing Asset, whereas Jana Small Finance Bank
Limited being a secured creditor under the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Security Interest (Enforcement)
Rules 2002, issued Demand notice calling upon the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors as mentioned in column No.2 to repay the amount mentioned in the
notices with future interest thereon within 60 days from the date of notice, but the notices could not be served on some of them for various reasons.

POSSESSION NOTICE - {for immovable property) Rule B:(1) INDIAN RAILWAYS ot AMEW F'er.'-'im‘r AMBIT FINVEST PRIVATE LIMITED
:"'rf'ﬁif‘,':‘,:,ﬁfﬁﬂﬁfﬂ,ﬁ,d”'ﬁt'a'fgfff,',”,f,'Eh;ﬁ;ﬂ;i;ﬂfﬂff“':,'ffﬁ,kgﬁﬂ,?f,',"ﬂi'ﬂ:’gﬂ’;‘;'?,,ﬁ;ﬁ;’,"u GOVERNMENT OF INDIA Carporati DA: Kanakia Wall Stieel. 38 oot A 508-510, Ancher-Xurla Anad. ndber Eagt Murmbai-400083
powsars confamed under secion 13{12) read with Rufe 3 ofthe Sacunty inferest [Enforcemeant | Rukes 2002, 8 Damand Noticewas ksued by the MINISTRY OF RAILWAYS PDEEEESWH "ﬂTlEE [Fl]l' Immovable Property) (Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)
E:!;"'r'cﬁ;gmx ""EII':':':L"'rF""-"'f! 5] Ij'_-r: h|:|.';|u.'r_-rrs'.-' =B TO S r||¢|l|||l_':';:-:| I'.:-run I:~|:k||."|:|re;|.a-|:|||r: anaunl |I'|r;:||||_'r|c-:| Iy K padico= wilhin {RAILW#‘I’ EDAHD} II‘I"'II?'[I'.FIS the Uﬂﬂﬂl"ﬁl-ﬁnﬁﬂ !H]mg 1|'|t,. .F|1I11'1-.’:|r|2t'||:| I:Irf||:|3rnf Am‘l" Fiﬂ'lﬂﬂ Private le”ﬂd Hﬂ.'k'lﬂ‘f" 15 rﬂ‘mstﬂﬂ"ﬂ l.-lfrﬂﬂ Al Amibit HEIUﬂE.
|:I..|3iFiﬁ'l gunéciﬁ?rﬂm;‘iﬁ“;;ﬁfm p_'i:::i‘:ﬁrl}'?l“lfrg_?ﬂ;rh:':"r[!:;ﬁ ir;::;ﬂEglﬁqiﬁri:;ﬁﬁﬁﬂ?%ﬁ?f:ﬁ No. RS(POL)/58/0509/2024 New Delhi. Dt. 10.02.2025 449, Senapati Bapat Marg, Lower Parel, Mumbai - 400013, Corporate office at Kanakia Wall Street - Sthlioor, A 506-510, Andheri-Kurla
nder Section 134} of ha sakd Act read with Ruls B of the said ndes. Tha bomower in paricular and the public in generat are hensby cautioned Sub: Publication of E-Tender Notice against Ministry of Rallways Road, Andheri East: Mumbai-400093 and Branch office at [er'fit:_E-_r-.Il:n = 2MD Foor, Plot I'-.Im_'nher 1, DLF industrial Area , Mear Maoti Magar
nikbodealwith the prapery and any dealings wilh e propartywill be subject o fhe charge al lIFLHFL for an amaunt as menbianed berein under Rail Board)'s E-Tender No. RB/2024/P IS for Hirl Matro Station, Mot Nagar, New Delhi - 110015, under Securitisation and Beconstruction of Financial Assets and Enforcement of
with inlerest therecn. “The bomower's aliention |s inled o provisions of sub-secion {B) of section 13 ofhe Act, I the bomower tiears the duss (Railway Board)'s E-Tender No. ATCAY SCATALIOr ng / Security Interest Act, 2002 (54 of 2002), and in exarcise of powers confarred undar Section 13 (12) read with Rula 3 of the Security
fiha MIFLHFL fharvith al costs. i alanyhi | fimed fr 22 E _ i - i ; ; : o) ) o y
e ch‘f‘.’gﬁaﬁ;ﬁ.ﬁ.{f‘fﬂﬁﬁ it e e et esbiaba ol Hantal of 5 Nas. of Dual Viaw -I!.-':argu.l feay Parcel Inspaction Systam Interest (Enforcement) Rules, 2002 isswed Demand Notice dated mentionad hereunder calfing upon the following borrowers to repay
e e Borowiiy | Descripllon ol sscured asei [amovabla proparty] Tl Ovtstanding | Gate of [ata o] D'”_E_‘:t;-"’- H:II::WHH Storea(hd), ';'"‘f"ﬁ' o Ieiaye Lty Boardh Doie piment ) the amount mantianed in the notice being also mentionad hereunder within 60 days from the date of receipt of the said notice. The
CorBoromeisl 3y i rince and paros of Praperty oot of 20007385,1055 comprised n|.__ DUes Rsy unmm[ﬂm i iiiiiaas i folowing borrowers having tailed 1o repay the amovnt notice is heraby given to the following borrowers and the and the public in general
Legal Heirli knasea no. TARAE1-3), TAAMSRM[E-15) MSMAGE- 1), 1421820-2) [Rs. 1150720,00;.] Natkee | ssion sededucti that undersigned has faken possession of the properties described harain below in exercise of powers conferred on him under sub
Mr Bacl Sigh Sl [M2HA1T11, 14Z1THIE-18), 1AATTIEAT 2) 1A34(B0), H;EL'L-E:E- Bi:{ (riats Blven | b 10 Fob 1.| E-Tender No.| RB/2024/Parcel Scanner | section (4) of section 13 ofthe Act read with Rule 8 of the Security Interest {Enforcemant] Rules, 2002,
rﬁsﬁ"sﬂﬁ”ﬁ" 4 aaﬂ'r.!iiﬁ'.-?zl;?.lm' 11;E1'|'a&|.r 'ﬁb. 11|:-:'u 1-2:15'&".'21&1. u.j[?ﬁ. f.:l.uﬂ.' s LT el B Name | Two packet tender in technical and financial packet format is invited | Name of the Borrower/Co-Borrowers, Demand Nolice Date & Amount Date of Possession
E:b:}nl{arpmﬁ (0B, BSE[I-8), BB, BAZORE-A), 1421 871 (B-18), 142023(80), tﬂ;:ﬁf 2 | of {for Hiring/Rental of 5 Nos, of Dual View Cargo X-Ray F'arwl-: Guaraniors & Loan Account Number 21.11.2024. Rs. 50,60,000.44/ - (Rupees Type of possession
o TRty g Mo - Dt Mo ol 1613 s fdniapuing (P32 T Work | Inspection System of low bed with Tunnel size 1500 mm (H) x 1500 || [1_HARPREET SINGH 2, VARINDER KAUR 3. SHINGARA| Filty Lakh Sixty Thousand And Forty Four 07.02.2025
370200, 173700, 137,00 S ' j mm {W) with load capacity of 500 KGs-and with motorized input '5'-,_ SINGH. Lan Nos. LUID0DD0DOE1244 Paisa Only) As On : 21,11.2024 Symbaolic Possession
Wi, Cogarprent Singh. Al ot iece and saos ofPropery Bsig Popary o of kbawalirakr Re. MZOTEON taapr [neres ;uutn:ﬂ 'Z"E'Za“”{?f'f‘?r:.”m“ Y ?.CEEE?‘”."E;W"J” req”f'j E”tps uiié Description Of Immovable Property / Properties Mortgaged : Rakba 14 Marle 7/11, 1 Kanal 2 Marle Khata Number 1156/1202
Bt (o T el L o il ] i | 20 [ e e e s | |11 b G512 Jmahod e 217218 O Vilge ol i T it L. Sundre O The
1 | t?la t'-.ﬁﬁuﬁfg?ﬂﬁ mﬁﬂs‘q ,; ?u:ﬁﬂl::r:ll-;;l?ga Chak Fatsh Singhwala, E_LFE«E?;%? | ECAS canitad ntanpcwario: baeration of thase Scan nir rw:ic riod | Property:- North: Property 01 Gian Chand. South: Property Of Parveen Rani East: Property 01 Ajit Singh Karnail Singh. West: Streel
rca, I LD, 45 [ F = . e = s ; e = =
Mr, Gagendeep Srgh | AL el piece and parcel of Pragerty aut of Khia no, E30783 Rhasra o, | Ra- A0TASAE00H oo o 1o ﬂ*fu.fe-'ﬁwe:ars. I The hnrru':'.lerm parh{:umrurd.h&_puhllc in {rar_ler:..l are hereby cautionad not to dna_nlmmme_prnpﬁry and any dealings with the property will
o Mr. Major Singh G | 467013, Hacbast No. 283, Wakia Viiage Gal No.2, Siluated in Kol Mangal | [Rupeas Forty | S0 ™| ©oa i o - | be su_bje-:_h to 1_h|:: I.‘..hafg{:_m Ambit Finvest Private lerrgd for & amaount méntioned herain a!:umre and interest theraon. The borrower’s
hs'f:fl' “Lﬁ.ir”[lggyl Singn, Ludhians, Punjab, India, 141001, Area Admeasunng (IN 50, FTI: ?‘J f“'-'*'lf_irf; E 51 Zanal | Number of Machines attention is ivited to provisions of sub-secton (8) of section 13 of the Act, in respect of fime avaifable, to redesm tha secured assets.
Eﬁul'xmuHﬁ';H ;J,'E"Lj,':” ,Tﬂifu'-'ﬂ!ﬁ“,’:'é“ Sull Lip Area, Carpet fren, Property Area:) inred and No. consignes Railway| ° h“ﬂ?:;?;ﬁ::““ Date: 11.02.2025. Place: Ludhiana (Punjab) Sel/- Authorised Officar - Ambit Finvest Private Limited
aur Wia Mr, Megor ded WL ! Fory Eight Onlg)
P
JI"‘I fﬂﬁﬁ%ﬂ% | 1 Vizakhapatnam (V3SKP) ECOR 1 "IIM Po RTANT" FORM G
Wr. Prilam &-'FEI' S0 | A1 that piece end parcel of Plat Mo, 1, Elearrg Wheabknaion No. 15411 72| Rs. 695569,00/- 19-Sap | 08-Feh | 2 Agra Cantt. {(AGT) NCR i ] ] _ INVITATION FOR EXPRESSION OF INTEREST FOR
M Bhag Sron M. [Comprisad Under Khasea Mo, BBTI13(3-10), Rakba E-16/50, Biawa| (RupeesSh | - ! Whilst care is taken prior to
P i a4 | 2025 | !
;:j?rqrb.ﬂ.al;rﬁ'ﬂ 3 E-:]EI:'-I -c-l'l ""EI'LI'E*I-H 1:| E'E-wa -\Jmnﬁ- "“'-am‘ E-EIB" |"-\.=':":|-:-|5- "'Iu Lak-l ina F"'.a 3 o I dl E””‘HQHE ':SINA} NH 1 acceptance Of adVertlSlng HEA[:HHEI- EAEI—E EEHUI{:EE PHI"J".H.TE I.IMI“E“
ey i |36, Tehai Rejpura & Distt Patila, Puniah, 140401, Area Admeasuing (n Sg. Thousand Five g copy; itis not possible to verify OPERATING IN MEDIA AND PUBLISHING UNDER CABLE TELEVISION AND DTH AT
Tamyjeet Kair Win Hurdred &nd d:0 T H{TPTY) SCR 1
Frim hch (Pres FL): Praperty Type: Land_arga. Carpel_area, Buili_up_area, qii‘rmﬁg i | o sl - its contents. The Indian UNIT NO. 414/44, LEGACY BUILDNNG, 4TH FLOOR 25A SHAKESPEARE SARANI
Ha. ILTi ITEJ':EI Super bult_up_srag, Proparty Areac 2844.00 1-331 {3, 1351 IEI 136100 v 4 | 5 | Bhopal (BPL) WER i Express (P) Limited cannot KOLKATA - 700017, WEST BENGAL
MR Sa [0 pacd sl ooy o2, Shae a ot o P g | 2503 | b 5| Earnast Woney | Rs. 20,00 600" (s, Twerlytacs oy | | Someneoriorany ossor | [N e oot
FTHE umar M | Monalla, Banur, Wi Banur Sub- Tahsil Ban _'," i '|:| ﬂ it Sa% o A | me on * A0 = 5. Twanty iacs only B { Insslvency Resolution Process for Corporate Persans) Regalations, 2 ]
o T YL Magar-Hohal, 140401, Avea Admeasuring (N $0. FT) aF'-tw:IEr Tipe] i | 45t | R 4| Last date and time for closing of o-tender | 05.03.2025 at 14.30 h damage incurmedas a result of
Twanty Five Orly 5.| Pre-bid meeting | 18022025 at 11.00 hrs. in Rail Bhawan, | associations or individuals 1. | Name of the corporate debtos MAME: Reachnet Cable Services Pvt. Ltd,
E-:I:j-'r';;.::'ﬂilg'«‘e;éﬂﬂl-i‘i F'qk"!?l;l: ::ﬁﬁ-ﬂ'api:l Tli'\- -"-;:I:u-ir;::l nﬂ.m!z]iﬁ:rrimpl;lﬁh I.'.Il'lillr_'r: E:g?l:!qfilr;ﬁiﬂ&?:llrdrﬁ n;:-'éﬁr' Egllg:ﬁill:lj_lmﬁrﬂlﬁm:i:l_s. date & place Raisina Road, New Delh or Publica%i’ons. We thgaljepfol’e kg with PAN & LAN/LLP o, g&iuﬁiﬁﬂqu —
Atk F 0031 SthFloar ludbiang Farozgendhi Maskel. Ludiiarss, Punjob - 141 ey I 2500 .and F Affacent To it | v 1G] ' R 35
Karnataka Bank, Sector 225, Chandigam-180022 Jor Ceeporali Ofica: Piot o, 38, Pharse-, Udyog Vihae, Gurgsan, Haryana .| Websita for complete details and a tam:lanng http:iwww.ireps.gov.in | recommend that readers b e — ek - it
- A : Ser . | make necessary inquiries 2. | bobdress of the registizned officn Linil fo, A1asdd, legacy biskding, £0h Poar
Place: Punjat Date: 11-02-2025 Sdi- Authorisad Orfficer. For HIFL Home Finance Limited f.| Allocation Head | Grant No. 01 | before sending any monies 254 Shakespeans Sarani Kolkata - 700017
[&] or entering into any 1
% Director, Rallway Stores (M) agreements with advertisers - — | West Bargat
: 45812025 or otherwise acting on an 3. | URL of website Na websdte

| A e ths Balance Shoat,
For maore datslls contact on:

4. | Detalls of piace where majority of
fixet assats are focated

Rafar to our E Auction Sale Molica Form No. INC-26 B | Installed capacity of main products/ r-..,n
. ’ % T ] . SEMVICaE
ﬁb';t’:f'j;?nﬂf?;:ﬁ:'g‘ .d.ur: ‘e?;'ﬁ{.rﬂ: {P“rs‘;ﬁ]'&tr%g;{ﬁ)g%’mf ggﬂ@’a”'es JAMA SMALL FIMANCE BAMK | Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL & | Quantity and value of rman_ products) | MA
Mal "_; :l Maln Branch _L;_.J;E 3700 Before the Central Gover_nrﬁent, Regional sl e ies | Business Park, Challaghatta, Bangalore-560071. Regional Branch Offlce 16/12, 2nd Floor, W.E.A, Arya Samaj Road, Karol Bagh, Delhi-110005. | servoes sold in last fancisivear |
mentloned at Sr. Mo. 21 having| [In the%?t?é?rbygggg?cﬁggl&g’yfegeggg]r: 13 of DEMAND NOTICE UNDER SECTION 1 3(2) OF SARFAESI ACT! 2002. 1} Number urwm"“s kel 17 Ephioen

3ist Masch 2018
htips: Jibkgoindenselalms, Tront-ciaim

details 20324

Further detass (noked “g sl a .-Ellal.'llE'
inancil statemants (with sohedules)
of two years, lists of craditors ar
avallatie at LRL:

9 I Eligiahty Bor TS0l ulson appdicanis
urides section 2502 8h) of the Code

For Detailed ECG8 and eliginility
criteria, please contact on:

Refer to our E Auction Sale Natice (CIN: Ur2200DL2022F TC400430) Name of Borrower/ | Loan Account Date of NPA . ts availahle at LRL: cirp.rechnet@gmail.com
Published on Dated 25.01.2025 for sth FIoo?%vﬂggctitie%Isotsﬁdszl‘fll:reinadtra Place ﬁr' Co-Borrower/ No. & Details of the Security to be enforced & Demand An&ou?t Due in |10, Last date for receipt of expression of interest | 26-02-2025
thie acoount of Mis Ama-,rra Foods S’ansad Marg,’New Delhi ’_ 110001 ’ 0. Guarantor/ Mortgagor Loan Amount Notice date s./ason it’l. D.. 1} |:|I' I ﬁ.l,:! ._:-I |:-"|:|um.r|r| ql Test of |'||l:| ,.n; ecfive resolution H|'||'|I|-: 1|1I'-. . EB-'EIE-.E[I.EE
Fvt. Lid, of our Fardkof ManBazar| | 0 ... Applicant Company / Petitioner : : . — - {12, Last date for submission of objections to provisional hist | 13-03-2025
Branch-344200 Mentioned at Sr.| |NOTICE s hereby given to the General Public 1 1) M/s. Maa Lakshmi | | o0 Account | Details of Secur_ed Assets: Part-'A’ - Hypothecated Moveable Assets: First Charge Dato of NPA: Rs.83.48.197- (13, Date af lssue of final st of prospective resoluticn BpEICENTS 23.03-2025
Ma. 14 havin ropart d that the company proposes to make an Udhyog’ Repr.esented No on all Raw materials and stock in the books of account and receivables and book debts | Bate © ) , . , !"-li Dt of isse of information msemosandum, ssaluation mairix | 28-03-2025
. ing properiy | application to the Central Govemment under by its Proprietor ' of the business premises of the company i.e., M/s. Maa Lakshmi Udhyog, Model| 95 04 9025 (Rupees Eighty Three I  fi TR {D”ccul”t‘mr lane 1o prospectie sesolution applicants
PUNBJPC7031700 has withdewwn| | ™00 e Companies Adt, 2013 Mr. Sunil Kumar, | 45288640000600 | Town, Railway Line, Near Manohar Park, Saini Colony, Panipat, Haryana-132103. o Lakh Forty Eight g e T BT T AT P TR 083025
from & auction scheduled for seeking confirmation of alteration of the 2) Mr. Sunil Kumar |4528020000824684 | Part-'B": Mortgaged Immovable Property - Schedule Property - Property| Demand !‘?;' = et = e . e
12,02,2025 and the E-auction| |Vlemorandum of Association of the Company (Borrower), 3) Mrs. | | an Amount: |Details: Plot Area Measuring 300 Sq.yards, Khasra No.192, 6/141 Share outof 7| . . Thousand One Hundred R Ear 19 4o Whenfl EXpresion ol Imerest o o Sy
reschedule for 13.02.2025 in terms of the special resolution passed at the Raj Rani (Guarantor),| ¢ g5 00.000/- |Bigha, 1 Biswa, situated at Rajputtana, Panipat within M.C Limit Panipat. Owned by| ¢ B | and Ninety Seven Only) | -joe il i D:*"‘f:i';é‘ : L&ft::;"m'”'ﬂl'; 'I:F:;E"l', ,_l‘:}'
|Authorised Officer} | |Extra Ordinary General Meeting held on 4) Mrs. Gayatri Re.5.00.000. | Mrs: Rairani, Wo. Sh. Bajrangi Lal. Bounded as: North: Plot of Subhash, South:| 06.02.2025 as of 04-02-2025 || fesstretion sttus s MEH i
Thursday, 29th August, 2024 to enable the (Guarantor) $.9,00,9001 1 p|ot of Rakesh Sharma, East: Plot of Saini Sahib, West: Gali. Dates11/02/2025 e S Di%:.
company to change its Registered Office from . - ;
IVTETMICHNTRATST=MN |‘Natonal Capita Tertory of Dehi o he| [ % | 1) Wrs. Neelam | Loan Account | Moigaged_Immovable Property . Schedule Property: Propery Measurng| page of NPA:|  Rs.0,74,544- e . Besolution Protessiona)
FTI " ” . . . ) . ) . ) i or Reschnet Cable ryices Private Limited
REGISTERED OFFICE FROM Ai‘yatﬁe‘?gﬁ e terest s liely to be Kumari (Applicant), 479194”;3'000790 7 Marle Salam i.e. 210 Sq.yds, H.B No.221, Jamabandi for the Year 2015-2016, situ- 033;52? (R”F’F%f; .Nrmslj:r'jg Ei‘f/‘f”ty Reg, No.: [BBI/IPA-001/IP-P-O1863/2030-2021/ 13070
ONE STATE TO ANOTHER STATE affected by the proposed change of the 2) Mr. Harsh Dingla | | 9an Amount: ated at Waka Mauja Ledi, Tehsil Chhachhrauli, Dist. Yamunanagar Haryana-135103. Notice Date: | Hundred Forty Four Only) AFA No.: AR/ 13070/02/311225/107325
In the matter of sub-section (3} of registered office of the company may deliver (Co-Applicant) Rs.10.00.000/- Owned by Mrs. Neelam Kumari, W/o. Rameshwar. Bounded as: East: Road, West: 06.02.20 25' a5 of 0 4_362_2025 y Valid tll: 31st December 2025
Saction 13 of Limited Liabiity either on the MCA-21  portal B Teen Shed Phool Chand, North: House of Lachhu Ram, South: House of Ram Singh. oe
ﬁ.ﬁzrﬂﬂ?’:ﬂ[ﬂ:.’fﬂﬁﬂﬂﬂu (www.mca.gov.in) by filing investor| | Notice is therefore given to the Borrower/ Co-Borrower/ Guarantor & Mortgagor as mentioned in Column No.2, calling upon them to make payment of the aggregate amount as shown Reod. DI Yes Bank H T ——
Parinershic Rules 2009 (s:grirc‘iptl)?/l?et;;gemreodr g?;:ts?;%ize/he?%lgg[:?g r?sr in column No.6, against all the respective Borrower/ Co-Borrower within 60 days of Publication of this notice as the said amount is found payable in relation to the respective loan ,:I':Ew[ ' E “" ': ey |m-|:|1::'n::';~:. e o s
BAYBERRY ADVENTURES LLP {LLP)| |supported by an afidavit stating the nature of account as on the date shown in Column No.6. It is made clear that if the aggregate amount together with future interest and other amounts which may become payable till the date " YES BANK Branch Office: Plet 119, 2nd Floor, West Patel Nagar, Deltv-1100 08 |

having its regr'ﬁfere-:l offeca at 2525, Firsl
Floor Kalkaji Extension, South Delhi,
Mew Dethi, Dethi, India, 1100149

his / her interest and grounds of opposition to
the Regional Director, Northern Region,
Ministry of Corporate Affairs, B-2 Wing, 2nd

of payment, is not paid, Jana Small Finance Bank Limited shall be constrained to take appropriate action for enforcement of security interest upon properties as described in Column
No.4. Please note that this publication is made without prejudice to such rights and remedies as are available to Jana Small Finance Bank Limited against the Borrower's/
Co-Borrower's/ Guarantor's/ Mortgagors of the said financials under the law, you are further requested to note that as per section 13(13) of the said act, you are restrained/

wabsite: werw. yesbank.in
SALE NOTICE FOR SALE OF IMMOYABLE PROPERTIES

Matice is hereby given to the General| |Floor, Pt. Deendayal Antyodaya Bhawan, CGO| | prohibited from disposing of or dealing with the above security or transferring by way of sale, lease or otherwise of the secured asset without prior consent of Secured Creditor. E-Auction Sale Notice for Saie of immovable Assets under the Secuntisation and |
Fublic that the LLF proposes to make anj (Complex, New Delhi-110003 within fourteen Date: 11.02.2025, Place: Panipat & Yamunanagar Sd/- Authorised Officer. For Jana Small Finance Bank Limited Reconstruction of Financial Assaets and Enforcamant of Secunty Interes 2002 read |
Application '.‘n the Registrar af (14) dayg from the date of qulication of this ’ ' wilh provisn o Rule 8 (6) of thie Securiby Inbisres! (Enforcement) Rul J._.

Companies, NCT of Delhi & Haryanal fnotice with a copy to the applicant Company MNatice |s heraby civen to the public in genaral and in particular to ‘..he Borrowes (5] and |

under gection 13 (3} of the Limited
Liability Partnership Act, 2008 sesking
permission to nhan?e ils Registered
office from the state of “Delhi” Lo the state
of “Litfarakhand”

Any person whose interest is likely to be
affecled by the proposed chamge of the

at its Registered Office at the address

mentioned below:-
WAYMO IT SERVICES INDIA PRIVATE LIMITED
5th Floor, DLF Centre, Block 124, Narindra Place,
Sansad Marg, New Delhi - 110001
For & on behalf of WAYMO IT
SERVICES INDIA PRIVATE LIMITED

Guaranior (s} that the beiow descnbead immovable property morgagedchargad 1o '.r|.--;
Secured Craditor, the physical possession of which has bean taken by the Authorised |
Officer of Yes Bank Lid. | & Secured Creditor, will be sold on “As s where i5°, “As is whal |
is” an 20-Mar-2025, for recovery of Re. 63,58,357.60¢- [Rupoes Shoty-Three Lakh Fifty |
Eight Thousand Three Hundred Fifty Seven and Paise Sixty Only) due as on 27-|

registered office of the LLF may deliveror SAPNA TANsEdJ/I-{ May-2024 subject to further interest and charges al contracted rats due 1o the Secured |
cause o be delivered or send byl |Date: 11.02.2025 (DIRECTOR) Lreditor from (1) M/'s Blossom India [Borrower) (Through its partners) (2) Mr. Pawan |

Registered: post his'her objections
supporled by an affidavil slating the
naiure of histher interest and grounds of]
opposifion supporied by an - affidavit 1o
ithe Registrar of Companies, NCT of Delhi
& Haryana, within 21(twenty- ong) days
fram the date of publication of thiz nofice
with a copy to the LLP at ifs registered
office at the address mentioned above.

Place : New Delhi DIN : 07032173

DMI HOUSING FINANCE PRIVATE LIMITED

Exprass Building, 3rd Floor, 9-10, Bahadur Shah Zatar Marg, New Delhi - 110002 Tel.: +91-11-41204444,
Fax: +81-1141204000, Email: ashish.pandey@dmibousingfinance.in www.dmihousinglinance.in

(Guarantor) (3) Mrs. Kamla (Guarantor/Mortgagor) (4] Mr. Ravl {Guarantor) The |

reserve price will be Rs. 69,09, T05- [Rupees Sty Nine Lakh Nine Thousand |

Seven Hundred Five Only) and the earmest money deposit will be Rs. 6,90,971)- |

(Rupaes Six Lakh Ninety Thousand Nine Hundred Saventy One Only).
DESCRIPTIONMN OF PROPERTY

Enfire Ground Floor of property MNo. 182 and 183, Block & Pocket E-20

Delhi-110085.

Secior-3, Rohin

For i o bahadl 68 | E- AUCTION SALE NOTICE (under SARFAESI Act) SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES |  |Boundaries. Mo Oiher Property South Passaus Parking, East- Broserty No. 184
BAYBERRY ADVENTURES LLP E-fipchion Sale natice for Sale of Immovaile Sapured Assets under Secuntisation and Reconstruction of Financial Assets and Enforcement of West- Prog perty Mo, 181 '
Sdl- Security Inberest Act, 2002 read with provizo to Rube 816) of Security Interest {Enforgement) Bules, 2002, , s a -
ANJILEE ISTWAL Motice is hereby given to the public in ganeral and to the Borrower’s znd Guarantor's in particular, by the Authorized Officer, a5 mantioned belaw Date and time of e-auction: 20th March 2023, from 11:00-am 10 2-00 pm
Date:11-02-2025 Designated Partner that the symbelic possession of the under mentionsd properties mortgaged to DMI HOUSING FINANCE PRIVATE LIMITED {Secured Creditor)]  |L2st date for submission of bid: 17-Mar-2025 505 00 pm
Place:New Delhi DPIN: 07854290 had aiready been taken over under provisions of section 13 {4) of the Securitisation and Recoastruction of Financial Asset and Enforcement of Date and fime of inspection of property: 11-Mar-2025. from 11.00 am o 2.00 pm

EIH Associated Hotels Limited

A MEMBER OF THE OBEROI GROUP

aecority inferast Act, 2002, Whereas the Secured Greditar acting through Hs Authorized Officer, in exarcise of its powers undsr Section 13(4) of
Secuntization and Recenstruction of Financial Assets and Enfarcement of Security Intarest Act, 2002 [SARFAES]), will pid the belaw mentiomad
property to E-Auction for recovery of under menbioned dues and further interest, charges and costs ofc. The praperiies are baing sold on “AS 15
WHERE 15 WHATEVER THERE 15 AND WITHOUT RECOURSE BASIS™ as such sade s without any kind of warranties and indemnities, The undes-
mantioned praperties will be sold by way of “ Online E-Auction through wehsile hiips: [www bankaausctions.com

Inspection Date & Time: 05/03/2025 at 11:00 AM to 03:00 PM Date & Time of e-Auction: 15,03/202531 11:00 AM to 01:00 PM
Las! Date of submisslon of BId/EMD: 12/03/2025 at 05:00 PM

Forcetaked kerms and conditions of the sale. please refer o the ink provided in ~ Secured
Lredibor's website e weaw. yesbank.in '
in.case of any difficuity in obiaining Tender Docoments' e-bidding catalogue or inspection |
of the Immovable Properfes /| Secured Assels and for Oueries. Please Contact
Concerned Officlals of YES BANK LTD., Mr. Saniosh Komar Singh on|
+519607497450 or E-mall: santoshkumar tiwari | @yesbank in and Officials of Ws. |

Name of | : ! Rs. e-Procurement Technologles Limited (Auction Tiger) Ahmedabad, Web Portal |
. ils of r t - g .
. ] CIN: L92490TN1983PLC009903 . Borrower/Guarantor Outstanding Amount Details of Secured Assets {Reserve Price{ EMD 0% Address hitps://sarfaesi.auctiontiger.net Bidder Support Numbers: +31
Registered Office: 1/24, G.S.T. Road, Meenambakkam, Chennai - 600 027 SANJAY SRIVASTAVA in Loan Account No. HFGDD1060B156] Flat No-301. 3rd Fioar, on House No 50817 aponnen: | snonno- 9265562821/18 & 9978501888, 079 GE136880/68136837. E-mail:|
Ph:+91-44-2234 4747 Fax: +91-44-2234 6699 Deep Shikha Shrivastava)andvide Application No, GG1194392 | Mahalla-New Haiderabad. WardCalvin| support@auctiontiger.net and ramprasad@auctiontiger.nel. Contact person: Mr. |
Website: www.eihassociatedhotels.in Email: isdho@oberoigroup.com (Co-Bumiwor] E:k EE‘H']: i o '%"""“HF r““;},"’ F";“:"' age, Tehsil & Bist-Lucknow | Ram Sharma -0078591888.

i Eighty 1housano roeur dundre (Symhbolic Possession Date: August 21, 2023 | As contemplated Lis. $3E) of the Act ) if the total dues together with ad cost

| FIE Yarm on |'!I|:| A5 1?__|'||r|r_l,-.3 | o QOO b ans I | Tl A 1 CERG 2 DAl GUES | L1} d -;‘

EXTRACT OF UNAUDITED FINANCIAL RESU LTS FOR GALURAY EURMAR I Loan Account o, HFCO15388519 l||".'II.I5I3 bullt aver part of Arazi Mo-584 A1 Min! | | 2007900, 200720/ CREMGEs aNd BXpEnses ncumad DY us are iendarad &t any ma Do ..rt-. i pubhcaton of th
Rishabh Kumar, Krishna|andvide Application No. GE1240531  |situated at village- Kasari Masari, Pargana| g 3 auction/sale notice, then secured assel shall not be soid or ransfemed by us. and no |

THE QUARTER AND NINE MONTHS ENDED 31 DECEMBER 2024 Devi | Co-Borrower) 'Es”ﬁﬂgﬁﬂi [Hunu:aaqu it ||1ie-| Iiak{jl and Tehsil- Sadar, District Prayagraj . Furthe stng shadl ba takon by us for iransler or sale o !'I‘ al secursd assol
, Ighty Six Thausand Five Hundre
Ro.intaes) [l [ [BSLAT  ee mbeeassok e
T T | H:AHHHMEAHAEIIJH In Load Account No. HEGOON 3309716 | House no.- Sa. 1841- K-8, Aman 44 | Riutas 702 tothe e by sy B A im0 S & clata of pubilics '
3months 9 months| 3 months KISMATTI DEVI (Co- dﬂﬂl:li'lﬂbp.ul:g_llf‘ﬂtlljl No. Eﬂﬁﬂguz fotiesgte Raohmia’ Rk aF'nr::nnn SN | T | e
ended ended ended Borrower) A3, 1995538/ (Aupees Minétesn Lakh | Shivpur Ward-Sarnath District- Varanas|, DATE: 1*1‘.'311"!]25_, _PL'H'CE + DELHI Sdi- Authorised Officer |
Ningty Nine Thousand Five Hundred | Symbolic Possession Date: April 26, 2024
31.12.2024 31.12.2024 31.12.2023 |- | Thirty Eight only) a5 o 10-Jun-24. i
UNAUDITED | UNAUDITED | UNAUDITED REKHA KASHYAP lin Loan Account No. HEGOOT1940757 | Hause Buid an Khasr no 219 Village Baubar 1670000 | 167000 gi Rajasthan Cylinders and Containers Limited

T ' ' ' Adarsh Kwmar (Co-jandvide Application o 651208458 | ghsil 2 K : . |

Total Income 13,709.63 2811862 |  12,957.70 Jaindlii P [ AlaegSg s M it Regd. Office: 5P . 825, Rad Mo, 14, V K | Area, Jaipur 302013, TEL: 8101414030770
| Z {Rupees Twelve Lakh | Symbalic Possession Date: July 08, 2024 . afsdhaan W e o TN e L28101RI19R0PLCO02 140

1" , ' ' Twa Thousand Eight Hundred Twenty | e eagraupn; W Wi baonagrougi; LI e L 1 9aleL
Net Proﬁt/(Loss) before tax (beforg 5352 36 6.532.42 5081.10 Twd oy} as an 09-Fab-24 _ Extract of the Standalone Un-audited Financial Results of the Company
Exceptional and/or Extraordinary items) RAJKUMAR PATHAREY [in Loan Acoount No. HFCODOAGA3694 | Partof Khet ng 457 Mauza Quarsi Paragna Tah| poeennn: | anssagy for the Quarter & nine months ended 315t December, 2028 jum in Latas

i . Virama Devi (Co-Borrower) | and vide Application No. GE1132127 | kil Aligarh Quarte Duart Nirie Month
Net Profit/(Loss) before tax (after 535236  6,113.09|  5081.10 . 1422910 {Rupees Foarteen Lk | Symbatie Possassion Oate: Dacombar 16, s nded | onied | Ended
Exceptional and/or Extraordinary items) ’ ’ ’ Twanly Two Thowsand Nine HJnlirudﬁugﬁ Na Particulars 31.12.2024 | 31122023 | 31122074

' : fen only) as on 20-Jun-22 : (Un-Audited]| (Un-Audited)|_(Un-Audited)

. . , . . . In Loan Acoount No 01341 at on Second Floor pusa Mo 102963 1. | Tousl ¢ o sl

| Exceptional and/or Extraordinary items) Shahina Praveen, MOHD|andvids Aalication No. GG 230822 I":||.:|ng|g:|n| Kanpur Nagar Nat Profit | [Loss} for the period (bafore Tax,

' : OSAMA (Co-Barrower) As. 1168387/~ (Rupess Eleven Lakh |Symbalic Possession Date: June 09, 2023 Exceptionsl andior Extrordinary it 33,38 5,59 108.04)
Total Comprehensive Income/(Loss) Sixty Eight Thousand Thres Hundred " ru;ﬁr;?:l |BL|:n -;:r[u:mi:ru ;m Jﬂi'm 33.3% 4, I |
for the period [Comprising Profit/(Loss) 3087.88 4 546.72 3786.70 Eighty Sevananly) as on 24-Jan-23 b E:-:E:l;rthmai i Estromnii 6 Howil 33391 559 |108.04)
for the period (after tax) and Other ’ ' ’ ' ’ ’ KAMTA PRASAD In Loan Account No. HFGO014730143 | House No 1530/ Bustt Qver Arazi Ng 1315. 4, | Met Profit | Less) for the period after tas
Comprehensive Income (after tax)] and vide Application Mo, 651227259 |Krishna Vihar, Galla Mandl,Boodhpur| 2183600/ | 218380/ {after Excegtional andier Extracrdinary fems

- SURAJKAL! KUSHWAHA Rs. B46284/- {Rupess Eight Lakh Forty | Machariya, Kanpur fram contiruing eperation [24.85) 51 E3) [77.83|
Paid-up Equity Share Capital 6.093.63 6.093.63 3.046.81 (Co-Borrower) E K h'l:'usar" E;ﬂl "”E":']dreu Einhty | symholic Possession Date: June 09, 2023 b | Prafiti{Loss) from discontirued sperations 001 11.54] 2.3

Face Value - Rs. 10 each e e b L EL LU s L B, | Mat Profit \Loss} fer the pariodiyear from

1 ( ) AAKESH KUMAR SHARMA |In Loan Account No. HFCDD187 208248 iﬁur afl No-BT, Mauza-Bhagwar, Parganis 2208000~ | 220800/ Discoetinuad operation afier tax 002} i1,56] {1.6R
Other Equity (excluding Revaluation and vide Application No. GG 1241229 | Mawai, Tehsil- Pf Deen Dayal Upadhyay, 7. | ProfitfiLoss | for the Period 124.97) LYRE [79.81]
Reserve) in the audited Balance Sheet 43.237.16 Manju Dovi (Co-Borrower) | Rs Eqﬂdﬂﬁ-" {Rupges Five Lakh Ninety | fl."'u ghialsarai & District- Ghandaul, B. | Total Comprahenzive income for the period
as at 31St March 2024 ’ r'““" I“I""'E-dl"j I'Llll al HLll';] B E'g"l SHmhuilt P“EEEEIM n:m sapmm'r ﬂg |{:{III'I|.|TI$III[| F'I'I] rll |':I.|:|$$I 1I:1 ”IE Fﬂlﬁd Ia“ﬁl

. ’ | . DIy) a5 0 TU-Jun-24 12024 | tan] & Other Comprebensive Incom (after taxl]| (24,74 |52 35) (78,931
Earnings per Equrty Share on net proﬂt after Terms & Condilions: B E!]IIIHI Share E-ﬁllTFl' 136.16 336,16 33616

. . 1. Tatha bestof knowledge and informatian of the Athorized Officer, there is ng encumbrancs on any property, Howevar, the infending hidders 104 Aesorves fexchuding Revaluatien Fesarve 25
taX (fU”y pald Up e(]UIty Share Of RS 10) EI"EJIU‘TEIHE‘I.HE" RCal | "-m-e BilFERT el i =i [ ] | I B Hird ' il I =R i
m F 0 pendent inguires ragardng 1he encumbrances, 1ifle of property( les) put on auction and clasms rights/ dues/ etfecting shown in the Audited Balance Sheet of the
Basi 6.55 the property, priar o sehenilting their bid, The e-Auctionadvertisersant does not constitite and will not be deamed ta constitude ary cammitment prvious year|
(a) Basic . o @y representation of the bank, The property is being soéd with il the axisting and future encumbrances whether known or unknawn to the 11} Eamnings Par Shars lof Bs. 10/ each)
(b) Diluted 6.55 bank, The Autharized OMcer Secured Cradilar shiall nel ba responsenle in aimy way Por any thind-party tlasms’ nghls’ dises/autslanding slatlarng (fir contining and dscantinued operations)
. tuesy faas et )
: - : . . | Basgic: 00,74 (1.591 2.3N
2. Itshall be the responsibility of the bidders to Inspect and satisty hemselves aboul the asset and specication before submitkng the bid: The T S
NOTES inspestian of progerty[ws) put opavction will he parmitted to inferested hiddars at sites as mantionad against each progerly descriptian, 2 Dituted: 0.74) 1.59] (23
. . 3. The interested bidders shall submit their Earnest Monsy Depasit (EMD) details and documents throogh Web Paral: ;

1 T.he apove IS an eXt'faCt of .the detailed format of the Quarterly hitps:/www.hankeauclions.cam (the user 10 & Fassward can be obiained free of cost by registaring name with :':TtEIEhIE above iz an extract of the detailed format of quarterly Un-audited Financial Aesuhs for the
Financial Results filed with the Stock Exchanges under hitps.fwww bankeauctipns com) throwgh Logsn 10 & Password, The interested bidders who require assistance In createng Login 10 & Password, quarter aid nine months endad 315t Decesber, 2024 filed with the Stock Exchange under
Regulation 33 of the SEBI (Listing Obligations and Disclosure uploading data, submitting Bid Documents, Training’ Demensiration an Onkine Inter-5e Bidding e1c., may contact Mys. G1 India Pul. Lid., Plot Fiegulation 33 of the SEBI (Listing Ubiigations and Disclosure Requirements) Regulations, 2015, The
R . . No 6B, Sector 44 Gurgaon, Hargana. Pinc 122003, e-mail 1D: supporistbankesuclions.com, andhra@clindia com Confact Hu Tl 1 F the b Un:auditid Financial Regaite ilahl h bxitn of the 2

equirements) Regulations, 2015. The full format of the Quarterly : = armat af the guarterly Un-sudited Finsncia ts is available on the website of the Sick

) , ) ) : 1291981124,25,26 Contact person @ Mr. Dharan| Krishna Contact No. +919948182222 and for any property related query may contact Exchangs (www bseindia.com) and also on the Company's websits iwww. bajesiagroup i,

FlnanCI'al’i Resglisdf?ri | aya)llab:je OTh W bci)mpapilhs l:lNe”[PSItel rﬁﬁﬁﬁ:unﬁﬂdri Asish pandey, Mabile No: 8081131100, &-maif I0- ashish pandey@dminousingfinance.in during the working hours fal The above Un-sudited standalone financial results for the quarter and Aine months endad 31st
www.eihassociatedhotels.in) and on the websites of the Nationa T Monosy t ¥ 7 i | Audi e and therea
Stock Exchanges of India Limited (www.nseindia.com) BSE 1. The EMD shall b payable through NEFT! RTGS {recelpt o which shiall be enclosed with e bid) latest by 121h March 2025 1ill 05:00 PM in the el e ettt B s
toc g ol . 5 ) faliowing Account with HOFG Bank Lid, at Bank house Branch, Gurogram, Account No. (0030330020098, Name of the A/C; DM Housing ) Thesa En-oudited Btandelons Financsl messdts have: Basn prﬁpéue-d an-accordance with Indian
Limited (www.bseindia.com). The same can be accessed by Finance Private Limited, IFSC Code: HOFCODOO5TZ or by way of Demand Draft / Pay Drder drawn in favour of ‘OMI Howsing Finance Private Aecounting Standards [Ind AS") preseribed under Section 133 of the Companis Act, 2012 rasd
scanning the QR code provided alongside. Limited" & addvessed tn Authorised Officer, #t Express Building, 3rd Floar, 810, Bahadur Shah Zafar Marg, New Delhi - 110002, ) with the relevant rulas thereonder and in tarms of Regulation 33 of the SEBI [Listing Obligations and
& The asseis will ned be zold beloy W the Resered Price. The Aulhorized Urficer s not biuntd (o accept e highast affer and the Authorized Officer has Dischsure Requisements] Regulations, 2015 25 amended.
The above financial results have been reviewed by the Audit Committee and approved by X 'ﬁ'n"?ﬁ‘&'h"sL"&gs?ﬂfﬁl’uﬂy';fﬂr-Eg’rﬁéa“'qﬂf.{:.?;rﬂ';pﬂ'ilé ".?Sﬁ;‘ﬁlf;f.’é'ﬁciﬁh"fni?ﬂfﬁ'?f.‘T.;J.;EEELTEﬁ%ﬁ?ﬁ;f“ﬁltfﬁﬁﬁ:m“mms il Figures for the previous period hawve been regrouped | roclassified wherever nacessary to conform to
. . th . b FRN 1 halt 1T 3t | 1 4 FLinEs { il [ Gl ant nerind fation.
Lhe Board. (g DI;GCT.Orst aé the.mee?r:r?s hefl.d on .1? Feﬁruary 2025. The statutory auditors working days froem the dale of auction. Tha EMD shall not baar any inferest. The stcoagsshul biddar shall have to depasit 25% of {ha 535 prici, & Emnniﬁﬁg;ﬁr::::nuﬂe accessed by scanming bedaw provided Ouick Responss code
ave carrieda out a limited review o1 these Tinancial results. adiusiing the EMD already paid, emmediately a. 00 the same fday ar ok Bter than next working fay aad 1he balance 5% of tha sale price within 15
s froam Ehe date of conlrmalian of sale o7 such extanded period as agresd upon inwnting by and solaly at the discretion of the Authorised DRicer.
7 FOR DETAILED TERME & CONDITIONS PLEASE REFER QUR WEBSITE hitps:/'www.dmihousinglinance.in AN
VIKRAMJIT SINGH OBEROI " Diipsuiwi, Bankeaustions,com BEFORE SUBMAITTING BIDS AND TAKING PART [N THE E-AUCTION i
. B The Borrowers ! Guarantors may treal this as nofice wir B{&) of Securily Interest [Enforcement] Rules, 2002 and ara heraby givean a last and ; e
Ml:hm bai MANAGl.NG DIRECTOR final oppartumity tn nﬂlisr.nargﬂ the liability in tI:JEI as stated above within 30 days from the dale of this notice failing which the assets will be Placa: Jaipur il hairman cum ua:;;?:; Eﬂm
10" February, 2025 DIN: 00052014 sold as perterms and condilions mentioned ahove. Sd/- (Authorised Officer) Date: 10.02.2025 DIN: 01402573

Place: Ullar Pradesh Date: 10th February 2025 DM Housing Finance Private Limited

financialexp.epaptin
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